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Shrl Surendranath DwlYeoil: Is it 
not a fact that the amount of loan 
provided to the middle income i"0up 
and the low income group tor con-
struction of houses is rIot adequate 
and whether they arc considering to 
revise this and sec that more money 
is allotted for this purpose? 

Shrl Mebr ChaDd KhaDDa:' It Is a 
very relevant question. The prices 
have gone UP. and if it were possible. 
the amount both in the Life Insurance 
Corporation and the middle income 
group should be increased. But there 
is very little money that we are able 
to circulate over a larger number ot 
people. If the ceilings are raisp.d. 
then the number of persons wbo could 
benefit would be much less. but any-
how, I am going to look into this 
matter. 

Shri M. B. KriabDa: Is it net a tact 
that a committee which r:nqllired into 
the conditions at the weaker sections 
of lIOCiety has reported that the mem-
bers ot the Scheduled Caste. and abo 
the tribal. who are under Government 
employment are generally not ,ettlnc 
houses ill the ,eDeral are.. Old it 

this is the conditiOlI. may I know 
whether the Ministry at any time 
thought it fit to modify ·the rules in 
order to help these people who are 
also Government employeea7 

Shri Mehr Chand 1UuulJIa: So tar 
as allotment of accommodation in the 
general pool is concerned, I do not 
think we make any distinction. It the 
idea is that the backward cia .. es, 
scheduled cask. or Harijans should 
get " little prefermce in the matter 
of allotment of loans or concessions, 
it is u separate Ministry-maybe the 
Ministry of Social Welfare-which hus. 
to consider it. I do not deal with 
thut aspect. 

Shrl ShlyaJI Rao S. Deslunukh: 
What are the fund. provided for rurlll 
housing in the first year of the founh 
Plan and in the whole Plan period 
And how do they compare with the 
housing programme of the Govern-
ment, semi-government ond housing 
cooperatives in urban areal' 

81,,1 Mebr Clland KhaDna: I do not 
have the brenk~up. Against a demand 
of lis. 20 crores, we are letting on Jy 
about n... 14 erores. Thi. money will 
be divided over 8 number of. Bchemt's. 
If the hun. Member want. tuller infor-
mation about rural housing, I would 
be glad to supply it. 

States flaos+ for 1968-81 

·16lZ. Shrl BbacWat Jha Aaad: 
Shri M. L. Dwlvedl: 
Sbri S. C. S8lDaDta: 
Shri Sllbedb H ....... : 
Shrlmatl Sayltrl NIpm: 
Sbri P. C. Borooah: 
Shrl Vlahwa Nath PaDdey: 
Sbrl Warlor: 
Shrl VuodeTan Nair: 
Shri bdrRllt Gllpta: 
Shrl Prabbat Kar: 
Shri He. Raj: 
Shrt DalJit Slqh: 
Dr. Ram KaDOW LoIIIa: 
8hr1 Ram Sewat Y .... : 
Sbrl Barn: 
IiJlrI Itllh ... PattllaJak: 
lIbrl Hadlt. Lllaale: 
ililri YaIhpaJ 81111111 
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IIIIrI VIIhram PP8M4: 
l1li11 Dllalelllwu M_: 
8IarI Buuelumcln UIaIua: 
8Iart c. It. BhattaebarJn: 
8brima&1 M ......... SultaD.: 
Sbri Prall.. Vir su.trl: 
Sbrl lapev S .... b SIddlIanU: 
Sbrl H1IIu.1Il Clwld 

KaebJaanl1a: 
Sbri G«*aJa.aanda Mobanty: 

Will the Minister of Plannlnc and 
8",,1a1 Welf.re be pleased to lay • 
statement on Table showing: 

(a) the brood fe~ture. 01 the Plans 
approved by the Planning CommIS-
sion lor the /lrst year 01 the Fourth 
Five Year Plan of the States and the 
Union Territories; 

(b) the amount of assistance asked 
lor by them; and 

(c) Government's reaction thereto? 

The MIDlster 01 Plannlnc and 8",,_1 
Welf.re (Sbrl A_Ita Mebta): (a) 
Attention is invited to the published 
document Oll "Annual Plan-1966·87-
March, 1966", a copy of which was 
placed on the T.-,ble or the House. 

(b) and (e). The approved Annual 
Plun outlays of States and Union 
Territories amount to Rs. 931.72 crares 
anc'! Rs. 60.45 crOf('S respectively. The 
amount of Ce-ntral assistance to the 
States, as finally approved, was 
R.. 509.6 ('fores, The Plan require-
ment~ of Union Territorie~ nre reflect-
ed in. the Ct'ntral budget and the 
question of Central :t!':-;i~tRnl"e dop.s 
not nri~E' in thrir case, 

Sbri Rhae.at lb. ~d: Since the 
assistance that has been shown in the 
annual plan to which the hon. Minis-
ter referr~d depends very much upon 
the Bssishmcc that is acquired from 
Qutsidf!. may I knO-w. in his recent 
10Di tour in quest 01 prosperity, for 
ho"" mu.ch as~istanc~ he CQuid get 
commitmtnt? 

81u1 A_luI JIIebta: I shall be mak· 
ing a stat" nent on this tomorrow. 
Anyway, .. fir II the annual plan 

for 1886-67 i. concerned, I do not 
think that i. very relevant. 

Sbrl Bba ..... t Jha Aud: After the 
Plan had been formulated, io there 
any likelihood of the annual plan 
beine rephased due to lack of foreign 
assistance or due to lack of Indian 
rupee? 

Sbrl Aooka Mebta : The", is no ques-
tion of r~phaainl the annual plan bUI we had 
given an assurance in consultation with 
the Finance Minister, that we will give 
a fresh look to the State Plans some-
time in the course of the year. 
There arC' a number of Stites where 
their essential requirements are not 
fully met and we had assured them 
that if conditions improve, we W{)uld 
consider their requirements. 
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Sbrl S. C. S .... ula: Is it not a fact 
that some of Ihe States have been 
~dvised to have cuts in some depart-
ments7 May I know which depart-
ment!: hnve not been touched? 

SIm A.oko MebIa: We have certain 
national priorities. Top priority bas 
been given to agriculture and related 
<ubjecls like irrigation, rural electri-
fication, etc. One of the activities that 
has considerably suffered is housina-
and because of limited resources, 
we had to make sure that the 
priorities aft" met. Hon, Members are 
probably aware Ihal we shall be pro-
viding almost 30 per cent more for 
agriculture Iha:> we did last year. 
That had 10 be counterbalanced by 
reduced outlay. in some other area. 
of OUr development. 

SbrilllaU Snltrl Nlpm: In view 
01 the foct that some of the backward 
States like V.P .. Bihar and M.P. which 
have been lagging behind .... 

!lome hon. Members: Not V.P. 
(/nt.TT1lptions) . 

Sbrimali Savltrl NI,am: Why this 
illicit talk, Sir? 

Mr. Speak.r: They object to U.P. 
being called a backward State when 
that State <ould send Shrimati Savitri 
Nigom to the Parliament to represent 
it. 

Shrbnatl Snltrl NiJam: In spite ot 
the foct 1hat you have paid this com-
pliment to me, you know that U.P. is 
lagging behind by two Plans, as far 

as pt"r tapUa in\'C'lItment, ~r capita 
:on..,\umption of electricity and power 

and ptr capita income arc corlL.'t'rncd ..... 

Sbri S ..... IId ...... atb Dwlved,.: Prr 
capita Prime Ministf'rship is conc<'rn-
ed ... 

SlIrl_t1 Savltri NiJ .... : Please do 
not take it so lightly. It ia a aerioua 
matter. I would like to know from 
the Minister what he is loin. to do 

and how he il 10-. to IulftI tile 
demanda made by tile U'p. Govern-
ment for the fourth Plan by ,Ivlnc 
it a greater share of central as.l.t-
ance! 

SIm AMb Mebla: While it Is Im-
possible for me to say just now what 
will be the distribution 01 the CeDtral 
assi~tance amon, various State. for 
the fourth Plan 8K a whole, 8S far as 
Ihe current year's plan Is concerned, 
I am sure the hon. Member has already 
seen the distribution of C .. ntral auilt-
ance amonll different States ond .he 
will find that what has been liven 
to U.P. i. considerably more than what 
WIUI made available to other State. 
proportionalely. 

Sbri P. C. Bo ...... ab: May I know 
whether any special allocation h .. 
been or i. goinl to be tranted lor 
tackling the special problems of 
national importanee like the develop-
ment of the Aaam Hill Diltrict.. in 
eener&! and Mizo Hill Dlatrlct In 
particular? 

Sbrl "->b Mebla: Special alloca-
tions have been made for the HIli 
Districts of AMam outside the State 
Plan ceiling. As he il probably aware. 
a special team has been IOin« Into 
the problem:'!: of Auam. The team 
consilting of representatives of the 
Union Goveznent and the Plannin, 
Com million on tho one hand, aM of 
the State Government on the other 
ha~ lubmitted its rrport whit-h i! 
under careful scrutiny and We hope 
to draw 0 detailed and comprehen· 
.ive Plan for the Hill Districts to be 
incorporated in the fourth Plnn. 
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Shri Indrajlt Gupta: In such case,. 
where there was a definite shortfall 
in the promis~d assistance from the 
Centre to the States in the Third Plan 
period, I want to know whether the 
Government is giving favourable con-
sideration to the demand for addi-
tional assistance for the one-year Plan 
from such States? For example, onlY 
a couple of days ago, his colleague. 
the hon. Finance Minister, when he 
went to Calcutta, was told by the 
West Bengal Government, that becauSle 
of the shortfall in central assistance 
to Bengal during the Third Plan 
period they need an immediate mini-
mum grant of Rs. )0 crores to carry 
an. May I know what is the attitude 
of the Central Government to thatT 

Shri Asoka Mehta: The shortfall is 
not of the order of Rs. 10 crares. 
Rs. 10 crores asked for is for other 
reasons, The shortfall is much smaller 
than that. The shortfall has arisen 
from lhe facl that 8 particular assist-
ance was available for the agricul-
tural programme during the Third 
Plan period, and if the agricultural 
programmes have not been of the 
order envisaged then the State is not 
entitled to that assistance. But this 
matter is being gone into and no final 
decision has been taken. I have 3S.!IUr-

ed the Chief Minister of West Bengal 
that in any decision we take...., shall 
view the matter as sympathetically 
as is possible. 
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Mr, Speaker: Already there is a 
very large number of signatories and 
I find thai many more Members are 
rising in their seats, I feel I will not 
be able to accommodate ali of them. 

An hOD. Member: It ""ould not he 
a convention that only signatories will 
be caUed. 
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Shrl P. VenkawIlhhalah: Sir, this 
is an important question. I would 
request you to allow some more Mem-
bers to put supplementarie •. 
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Shrl Dall: Since the first year of 
the Fourth Plan i. nearly half over 
and by the time the Government 
finalises the whole ..,heme It will be 
more than half over, I would !ike to 
know wbether this year'. pi"" wll! 
be ultimately dovetailed into the 
Fourth Five Year Plan or we &hall 
have to wait for the Fourth Five Year 
Plan till this year'. plan Is overT 
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Shrl Asob Mehta: This will be 
dovetailed into the Fourth Five Year 
Plan. I 

Shri P. Veakatasubbalah: The hon. 
Minister just now .tated that we can 
have a fresh look at the State Plans. 
In thi~ connection. may I draw the 
attention of the hon. Minister to the 
laet that so far as the State Plan of 
Andhra Pradesh is concerned no 
amount has been allotted for rural 
drinking water supply when hundreds 
of vil1ages are suffering from acule 
scarcity of water and, if that is so, 
i.e; he going to consider it aud allot 
mOTe funds? 

Shrl Aooka Mehta: If this is a 
requirement that arises out of the 

, prevailing scarcity, we can consider it 
independently and separately from 

the annual Plan. I am not aware it 
the Andhra Pradesh Government has 
sent us any kind 01 mamorand1JfI11 

.on the subject. If it is there we shall 
be happy to con.ider it. 

SbrlmaU MalmoolUl Sultan: In view 
(ll lhe lact that Madhya Pradesh is a 
very backward State economically 
~lnd a large number of Adivasi popu-
lation lives there and their economic 
condition is far trom satisfactory. may 
~ know if there is any proposal before 
the Government to estabHsh an indus-
t rial corporation that will promote 
!'mall·~c8Ie industries Chiefly in these 
hack ward areas where these Adivasis 
live; it so, what is the outline of that 
~cheme? 

Sbrl AlIOka Mehta: I am not aware 
of any such scheme as far as the 
Adivusi areas in Madhya Pradesh are 
concerned. But I believe that what e 

('vcr the Statp Government is doing 
for the fostering of industries. they 
will take care to see that such induBe 
tries are also developed in the Adi ... 
vasi areas. This kind of approach is 
sou.eht 10 be developed as far as Auam 
is concerned. After We have gained 
some expt'rience, we shall be happy 
to conslde r whether a similar approach 
should b. developed in Madhya Pra-
d •• h allO. 
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COIIIJD,onweallh Healtia ParUamell& 

·1833. Shri Madhu Llmaye: Will 
the Minister of HeallII IUl4 Famlly 
PlaDDlnr be pleased to state: 

(a) th" powers and functions of the 
Commonwealth Health Parliament 
set-up in Edinburgh (U.K.); 

(b) whether it will undertake any 
specific projects in the poor countries 
of the Commonwealth; and 

(e) il so, the broad leatures there-
of? 

The De .... ty Mlaister iD lIIe MiD1s-
try 01 Healtia and Frunlly I'IanDIac 
(SIII'I B. S. MIIftby): (a) A Common-
wealth Medical Conference was held 
in Edinburgh in October, l~. No 




